HIGH COURT OF JAMMU AND KASHMIR AT JAMMU

To

All Pr. District and Session Judges.

No: Zf@ﬁzf% QL /)4¢  Date Q(?/“)//é

Subject :- Review rv(eetmg of Director Flnance/FA&CAO

Sir,

Attached please find herewith the communication
received from Financial Advisor & CAQO, Department of Law
Justice and Parliamentary Affairs, Civil _Sectt. Jammu with the
request to circulate the same among all the Presiding Officers
working under your control. The regquisite information as
sought by the Law Debartment may be collected from the
officers working under your control and thereafter, a-
consolidated information may be transmitted to this office
within two days so that same could be transmitted to the
concerned Department.

THe matter be treated as most urgent and your reply

shall reach this office within two days positively by return Fax.

Yours faithfully |
(Ram Singh) 27\ >
Dy.Registrar (Acctts) -

—

(FAX No. 2531421, 2533113).
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No:-LD(Acctts)/2015- 16/Review Meeting/ 4 /3%, Dated:- 2J) -02-2016

Subject:- Review meeting of Diréctor Finance/FA&CAOs.
Sir,

Director G_‘eﬁc‘;g\l;, IAcc'ou_nts' and Treasuries, Finance D'e;lp'artm_t/aht vide
U.0.No:-DGAT/PS/DRI79 dated:-23-02-2016  has  intimated  that

Commissioner/Secrétary to Government, Finance Department has desired
to review the working of Director Finance/FA&CAQOs posted in. the
Administrative -Depaftments and' has accordirigly -advised. fo submif " the -
“information with regard to pending Audit Paras, Draft Paras; Revenue
Realization, Status of suspense accounts particularly in respect of -Stocks
and Temporary Advance, Status of National Pensiori System (NPS) and

also details of Bank Ac,c_:ounts within a weeks time positively

Accordingly, 1 .am'gﬂirected'to request you to kindly furnish the _a,boire
mentioned information within two days positively. So that the:same could be

<))f consolidated and forwarded to the Finance Department. '

Lo " i
_ atter may kindly be treated as MOST URGENT.
AL e

& ol R .

<

[ Adviser & CAOs

- 'De "}-,'\rt'm-enf‘é'fi;t-_i..]_lf& PA.
4 " Copy to:- 3 - ' D
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